Public agitations and facts being considered afresh, there should be no re-issue of clearances.
Peaple expect Government would reject such toxic projects viclating laws in public interest. It is not a
good practice 1o give permission to such projects and then awalt public reaction. There is no doubat
that if Ministry of Environment and Forests tries to revive this project, there will be violent agitations. |
appeal to the Government of India to announce that this mega power plant at Sompeta is rejected.
This assurance is urgently needed ag tension iz building up in Sompeta and there is grave insecurity
as private sectors interests are preparing threatening postures against the fishermen and farmers.

Thank you.

Demand to restore the emergency quota in traing plying through Bihar
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Nesd for easy access to higher education for every citizen of the country

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, education for whom and education for
what? These are the two most important and crucial questions. 'Education for all' is the answer to
the firat guestion. Thig is the nafional policy on education. Education for life is the answer to the
second guestion. The right of children to free and compulsory education is a Fundamental Right
now. It has put education into action. But this right ie continued only to elementary education,

for children in the age group of 614 years. The elementary education is not enough to develop the
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